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 ANNUAL  ReEPorr  or  CSIR  For  1977-78
 anp  AuDIT  REPORT  THEREOF  FoR  1976-77

 THE  PRIME  MINISTER  (SHRI
 MORARJI  DESAI):  I  beg  to  lay  on
 the  Table: —

 re5)  A  copy  of  the  Annual  Report
 (Hind:  and  English  versions)  of  the
 Council  of  Scientific  and  Industrial
 Resei-h,  New  Delhi,  for  the  year
 1977-78

 (2)  A  copy  of  the  Audit  Report
 (Hindj  and  English  versions)  on  the
 accounts  of  the  Council  of  Scientific
 and  Industrial  Research,  New  Delhi,
 for  the  year  ‘1976-77,

 {Placed  in  Library.
 4417/79  ]

 See  No,  LT-

 kil)  Mr  Speaker,  Si,  I  rise  ona
 7

 VAYALAR  RAVI  (Chirayin-

 peal  of  order,  2

 MR  SPEAKFR:  You  "ave  not  given
 notice

 §  SHRI  VAYALAR  RAVI:  This  is
 on  a  point  of  order,  Sir  Yon  have
 Rule  372  There  is  also  Rule  3748.  It
 comes  jn  between.,  It  is  a  very  impor-
 tant  point,  Sir.  You  have  got  sub-
 Missions  to  be  made  by  Members
 under  Rule  877  Members  have  a
 Tight  to  draw  attention  of  the  Gov-
 ernment  to  certain  important  matters.
 Thi,  is  g  serious  matter  about  which
 T  wish  to  mention,  ]  have  received  so
 Many  telephone  calls  yesterday.

 MR.  SPEAKER:  There  is  no  point
 jst  order,

 eer

 VAYALAR  RAVI:  ft  is  a
 very  important  matter,  The  hon.

 me  Minister  is  here.  It  is  regarding
 Hind!)  .  interruptions)
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 MR.  SPEAKER:  No,  no,  Mr.  Ravi.
 That  is  not  a  point  of  order.  Order
 please.  Mr.  Fernandes  now.

 ImporteD  CEMENT  ContTro.  (SIxTH
 AMENDMENT)  ORDER,  978

 THE  MINISTER  OF  INDUSTRY
 (SHRI  GEORGE  FERNANDES):  Sir,

 I  beg  to  lay  on  the  Table  a  copy  of
 Imported  Ccment  Control  (Sixth
 Amendment)  Order,  978  (Hind:  and
 English  versions)  published  in  Noti-
 fication  No,  8.0  749(E)  in  Gazette  of
 India  dated  the  30th  December,  ‘1978,
 under  sub-section  (6)  of  section  3
 of  the  Essential  Commodities  Act,
 955  [Placed  in  Library.  S€e  No.  LT-
 4118/79  ]

 ANNUAL  ReporT  oF  RICHARDSON
 anp  Cruppas  (1972)  Lip.,  Bomuay,
 1977-78  anD  or  HinpusTan  Puxoro
 Frums  MaANvuFacturtnc  Co.,  L7.,
 InDUNAGAR-OoTACAMUND,  FOR  1977-78.

 THE  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  INDUSTRY
 (SHRI  JAGDAMBI  PRASAD
 YADAV):  On  behalf  of  Kumari
 Abha  Maiti,  IT  beg  to  Jay  on  the
 Table:

 (l)  A  copy  6००४७  of  the  following
 papers  (Hindi  and  English  versions)
 under  sub-section  dy  06  sechion
 69A  of  the  Companies  Act,  7956-—

 (a)  ()  Review  bs  ise  Govern-
 ment  on  the  working  of  the
 Richardson  and  Cruddas  (1972)
 Limited,  Bombay,  for  the  year
 1077-78.

 (ii)  Annual  Report  of  the
 Richardson  and  Cruddas  (1972)
 Limited,  Bombay,  for  the  year
 1977-78  along  with  the  Anudit-

 ed  Accounts  and  the  comments  of
 the  Comptroller  and  Auditor  General
 thereon.

 {Placed  in  Library,
 4119/79.)

 See  No.  LT-


